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Heard Nr. S. i.iar, lerned counsel for the petitioner 

and Mr. . 13. Misra, learned Sr. S tanuing Coneel Centrai 

for the responuerits. Iiaarirg concluded. Judgment dictated 

and delivered in open court as er separate sheets attachec3 

to the record in o..Nc.358 of 1987 dflU the dTr:liCctiOfl 

is uLposed of accordnglvieav.ng the partles to leer 

thir owu cos ts. 
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